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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II

(General information relating to legislative and other matters)

No.50

Friday, 05 March / 14, Phalgun, 1942(Shaka)

Hon’ble Members are hereby informed that the Hon’ble Lieutenant
Governor, Delhi will address the House on Monday, 08tk March, 2021 at

11.00 A.M.

Members are requested to assume their seats by 10.45 A.M.

Quorum Bell will not be rung for this purpose. The Programme of the
address is given below:

10.58 AM

10.58 AM

Arrival of Hon’ble Lieutenant Governor.
Hon’ble Speaker, Hon’ble Chief Minister and Secretary
(Legislative Assembly) to receive Hon’ble Lieutenant Governor.

Formation of procession in the following order:-

CHOBDABI

SECRETARY (LA) LIEUTENANT GOVERNOR

CHOBDABI

SECRETARY TO HON’BLE

HON’BLE SPEAKER

HON’BLE LIEUTENANT GOVERNOR|

HON’BLE CHIEF MINISTER|

10.59 AM

11.00 AM
11.01 AM

11.02 AM

Procession to proceed to the Assembly Hall.

Entry of Hon’ble Lieutenant Governor into the Assembly Hall. All
Members, Officers and Staff to rise. The Dignitaries, Hon’ble
Members, Officers and Staff to remain standing at their designated
seats for the National Anthem.

National Anthem.

Hon’ble Speaker to request the Hon’ble Lieutenant Governor
to address the House.

Hon’ble Lieutenant Governor to address the House.

On conclusion of the address, National Anthem to be played.

On conclusion of National Anthem, the procession to be formed.
Hon’ble Members to remain at their seats till Hon’ble Lieutenant
Governor leaves the House. Hon’ble Lieutenant Governor proceeds
to the porch.

Hon’ble Speaker, Hon’ble Chief Minister and Secretary (Legislative
Assembly) to see off the Hon’ble Lieutenant Governor.

C. Velmurugan
Secretary



